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Declaration of Assets and Liabilities

Year -202@:‘;-— X

, son/daughter/wite of LY. KxiPa Naxayan,
gedgo{g‘}f’fﬂ?ﬂ years, belonging to @j.h.ﬂi..f.?ﬂd;\.]..@ﬁ.‘.’ﬁzﬁ.S-S.ﬂ..w.b.f.‘c-’:.Sﬁ@f"-‘ﬁf;ar.

service and presently working as e??—.@ﬁ!?;!’l.ﬂ?ﬂ?.%;..&i.h.f?'.f...l.‘.’-.jdid

fataa

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A. Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given)

Sr. Description Self Spouse Dependant-1 ] Dependant-2 Dependant-3

No. Name(S) Name Name Etc. Name

Bindu Exi | Savnai ol bl S{:’; Jen )
I-JI"FL f_.‘jﬁﬁ'; ﬂ.}-vv) S au-r'jf'l @Dﬂ/

(i) |Cash Rs- Boogf[Re- Svoo)-| iy e ANA

(ii) | Deposits in S@ar SBI Caviw
Banks, Financial |Saving Ale | afe- 1_ NI L NT L K4
Institutions And <~ 2Sa00f ke~ Zooc/

Non-Banking HD Fe Bank
Financial Rs- I,‘Ll'o,ﬂﬂo i
Companies (APProx)
Debentures and

Shares in

companies

(iv) | Other ﬁnancial '
institutions; G g Fabk= b L NA
NSS, Postal
Savings, LIC
Policies, etc

(v) | Motor Vehicles [Mayut | Tiwo wheeled
(details of [ isgon-R €V zary) M. | R N
make, etc.) Two:’wheele\,-
One (2012)

(vi) | Jewellery (give ¥ Qold- 200 WA
details of Grold- 1€ X WGold- 0C g NI NTL
weight and Stiver-| i '
value)

(vii) | Other assets,
such as valuas .
£ clilins NI L N NIL (1 h1A
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock Exchange in
respect of listed companies and as per books in the case of non listed companies should be given.
* Dependant here means a person substantially dependent on the income of the employee.

%lwim Cv’l 1”':3-/\«‘-\‘/



Details of Immovable assets

[Note: Properties in joint ownership indicatin

also have to be indicated]

g the extent of joint ownership will

Sr. Desgription Self Spouse Dependant-1 | Dependant-2 Dependant-3
No. Name(S) Name Name Etc. Name
(i) | Agricultural Land unAevidad g
- Location(s) Aqrieuldure NIL NEA M A
- Survey number(s)  |Lend NIY §
- Extent (Total 03 Bigh SHEL:
measurement) e Galy
-Current market value {Ape,ox)
(ii) Nin-AgricEJlgural Land Residenfyal Lanmd
- Location(s =
- SUWEY number(s) &ml\q g:;“::ﬂfl NI RYEil M A
- Extent (Total (100 5q 1 75 £ ||
measurement) katha
-Current market value L“""’“f"iSTOO,u 00}~
(iii) | Buildings (Commercial
and residential) NIL NpL NTL NLL NA
Location(s) '
- Survey /door
number(s)
- Extent (Total
measurement)
- Current market
value
(iv) | Houses / Apartments, jov BHIG
etc. P—lc&l’(,rcinm*)‘” NTL T NA
- Location(s) Rt Pas Py
.- Survey /door Pating
number(s) =it
- Extent (Total P3- U oo [~
measurement) ([P chaze by Padtha
| - Current market . Cofital )
value _
(v) | Others (such as —
interest in property) NE o NIL NTL NA N

(2)

I give herein below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

Sr. Description Name & address of Bank / Amount outstanding as
No. Financial Institutions(s) / on.Jan, 20z5"
: Department (s) i

a) (i) Loans from Banks HDFc Zanxr #-10,79, 224 /L

(i) Loans from financial

institutions

(i) Government Dues: Loanr fowm Co-Ofrstive | S0, 00 o/ e

(a) dues to departments Bank

dealing with government

accommodation

(b) dues to departments NI L MEEL

dealing with supply of

water AR

(c) dues to departments

dealing with supply of NT L NTL

electricity ki

£ "-'ILD:'\& »-,‘3-«-‘1‘/




Home District -

(d) dues to departments <5, ]i gl O L
dealing with telephones
(e) dues to departments
dealing with government i o e
transport (including
aircraft and helicopters)
(f) Other dues, if any Y NIL
(b) (i) Income Tax including
surcharge [Also indicate e
the assessment year upto ~
which Income Tax Return AZGPk £370 9
filed. Give also Permanent
Account Number (PAN)]
(ii) Wealth Tax [Also
indicate the assessment S iE L
year upto which Wealth
Tax return filed.]
(iii) Sales Tax [Only in i NT L
case of proprietary
business] ,
(iv) Property Tax AT Lt ) 1 A
G, Personal Detail
GPF/CPF/PRAN No. :- PTs/BLA - 1256
Gender - (M/F)
Date of Birth - '
FpEd ] 2f I A 7|4 | oo/mmyyyy)
. Class/Group i
- B8 (a/8/C)
Cadre

I RBihav L&};Jlaf,\/@_ }]—ggewlalqr Secverhr;a{"gevvil

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S.S.- Bihar Secretariat Service etc.)

PA T ~LA

knowledge and belief.

----------------

....................

..................

I hefeby declare that the above details are true to the best of my

--------------------

Besignation:.. oS u i a8 i

Department:&).hax...

...............................

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer tvped (single side)

in prescribed format.




